FORM A REO-
PUBLIC ANNOUNCEMENT i s
(Under Regulation 6 of the IBBI (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016
FOR THE ATTENTION OF THE CREDITORS OF
SHAPOS SERVICES PRIVATE LIMITED AND
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SHAPOS FARMS PRIVATE LIMITED
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RELEVANT PARTICULARS I. [efiardar momo XoAne BAos
1. | Name of corporate debtors Shapos Services Private Limited (SSPL)
& Shapos Farms Private Limited (SFPL) .
2. | Date of incorporation of SSPL: 13th May 2020
corporate debtors SFPL: 21st March 2022 3. A
3. | Authority under which ROC- Bengaluru-Incorporated under Rodrivw dudadmng 9
corporate debtors are the Companies Act, 2013 T T —— SSPL: U74110KA2020PTC 134121
incorporated / registered <[ FREAECER TR A0
2. | Corporate Identity No. SSPL: UT4110KA2020PTC134121 S i
SFPL: U51909KA2022PTC159010 : E 12074, e
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5. | Address of the registered office | Registered address: #1207/343, 9th
and principal office (if any) of | Main, 7th Sector, HSR Layout,
corporate debtors Bengaluru - 560102

Business Address: 30 Feet Cross
Road, Harlur Main Road,
Kasavanahalli, Varthur, Hobli
Bengaluru - 560103 b, |

6. | Insolvency commencement date | 17th September 2024 7Eie Azong 2024
in respect of corporate debtors 3.

7. |Estimated date of closure of | 16th March 2025 I6s3e Swere 2025
insolvency resolution process 8. tosed Hdobac

IBBI/IPA-001/1P-P0O0189/2017-
18/10368

2428, 1933 2

8. | Name and registration number of | Ravindra Beleyur

lher jnsulantcyl prgtessliotna! IBBI/IPA-001/IP-P00189/2017-

acting as Interim Resolution | 18/10368
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9. | Address and e-mail of the ‘Shreevathsa', 428, 19th B Cross, Tomed FIT00 JwE Iy weot. 0. '-'73"‘"'-’?53'5“” 011
Interim Resolution Professional, | 3rd Block, Jayanagar, : ravi@beleyur.com

as registered with the Board Bengaluru - 560 011 > 3 T :

Email : ravi@beleyur.com

10. | Address and e-mail to be used | Ravindra Beleyur
for correspondence with the 'Shreevathsa', 428,19th B Cross, 3d
Interim Resolution Professional | Block, Jayanagar,

cagmerd: +91 80 2654 0193

Bengaluru - 560 011 wes: SSPL:

Tele: +91 80 26540193 cirp.shapos. services@beleyur.com
Email: SSPL: SFPL mro shapos farms@beleyur.com
cirp.shapos.services@beleyur.com 11, |gese =OdR dedlon Do

SFPL: cirp.shapos.farms@beleyur.com ST ave

11. | Last date for submission of | 4th October 2024 https://pda.nesl.co.in
claims Through website 1
https://pda.nesl.co.in

12. | Classes of creditors, if any, Not Applicable
under clause (b) of sub-section
(6A) of section 21, ascertained
by the IRP

13. | Names of Insalvency Not Applicable
Professionals identified to act
as Authorised Representative of
creditors in a class

sFekmRRNg

14. | (a) RelevantForms and a)Web link-https://pda.nesl.co.in
(b) Details of authorised b) Not Applicable

representatives are available at:

Notice is hereby given that the Hon'ble National Company Law Tribunal, Bengaluru
has ordered the commencement of a Corporate Insolvency Resolution Process of
Shapos Services Private Limited (SSPL) and its wholly owned subsidiary Shapos
Farms Private Limited (SFPL) on 17th September 2024 (Order copy received 20th
September 2024).

The creditors of SSPL and SFPL are hereby called upon to submit their claims with
proof on or before 4th October 2024 to the Interim Resolution Professional at the
address mentioned against entry No.10,

The financial creditors shall submit their claims with proof by electronic means
only. All other creditors may submit the claims with proof in person, by post or by
electronic means.

The Creditors are requested to submit their claims at website https://pda.nesl.co.in
If in case of any query relating to uploading the same on PDA NeSL, the claimant
can contact concerned person through telephone +91 81784 46956 or mail to
ipsupport@nesl.co.in.

Submission of false or misleading proofs of claim shall attract penalties.

(https://pda.nesl.co.in)
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- USUJ'E : Reg. No. IBBI/IPA- [:'D'I."”D Pﬂmﬁgf'zm? -18/10368
avindra Beleyur WEcIT Tomo = ITOD
Reg. No. IIE‘IaeL;:;AﬂuengLﬁi;’nﬂgzuﬁgfs?t::aﬂ 8/10368 {Intenm Resolution Prolessmnal]
Date: 21st September 2024  Shapos Services Private Limited under CIRP and D08 213 BZOWT 2024 _pen moees
Place: Bengaluru Shapos Farms Private Limited CIRP

The public announcement was published on 23.09.2024 in the following
newspapers:

» Deccan Herald (English) All Karnataka Editions
» Prajavani (Kannada) All Karnataka Editions




